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Shri S.R.Sant -Vs. U.O. I & Ors.

•Applicant .through counsel-Shri R,K.Kanal, •

^ - The learned counsel for.jthe applicant

Shri Pi. K. Xamal -states'that he may be allowed to'

'' ' ' •

withdraw--this-case with liberty to file" another .T-

application cbvering the_points -nientioned in this

application and ,also .subsequent order of pre~matore •

retirement' based on these adverse entries,-

Perraitteci_|with .leave'to file another-application, •

"(Kaushal. Kumar)"
Member-

10'.11„1987.- .

• - •••(K.Maohaya •Reddy) ••
Ghai-rman •

10,11.1987-.'


